
List of cases where Case Management Hearing was held during the month of October-2021

Court District Case No. Advocate

1 CENTRAL

29.04.2019 16.10.2021

09.10.2018 26.10.2021
2 CENTRAL NIL

3 CENTRAL NIL

4 CENTRAL

09-02-2021 25-10-2021

Sr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 
20.07.2021) CS COMM-

2091/19

JAY USHIN VS, 
GAYATRI  
MOTORS

VEEREND
RA SINGH

CS COMM-
1892/19

TTK PRESTIGE 
LTD. VS. GUPTA 
LIGHT HOUSE

MANISH 
KUMAR 
MISHRA

Sh. Rajneesh 
Kumar Gupta, 
District Judge, 
Commercial 
Court-02

Sh. Pawan Kr. 
Jain, District 
Judge, 
Commercial 
Court-03

Ms Nisha Saxena, 
District Judge, 
Commercial 
Court-04

CS(COMM)
/439/2021(
87/21)

PAWAN KUMAR 
SURI VS. SDMC 
& ANR

MR. 
SATYEND
RS 
KUMAR 
SINGH 



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

4 CENTRAL

22-02-2021 25-10-2021
5 CENTRAL 26.02.2019 20.10.2021

6 CENTRAL

7 West NIL

8 West 22.01.2021 18.10.2021

Ms Nisha Saxena, 
District Judge, 
Commercial 
Court-04

CS(COMM)
/657/2021(1
20/21)

SURAJ 
PRAKASH 
SHARMA VS. 
NORTH DELHI 
MUNCIPAL 
CORP. 

SATYEND
RA 
KUMAR 
SINGH 

Sh. Ashwani Kr. 
Sarpal, District 
Judge, 
Commercial 
Court-05

CS COMM – 
1806/19

NAVNEET 
EDUCATION 
LTD V/S 
NAVNEET 
PRAKASHAN

SH 
SHOBHIT 
TIBERWA
LA  FOR 
PLAINTIF
F AND SH 
ANIL KR 
SINGH 
FOR 
DEFENDE
NTS

Sh. Manmohan 
Sharma, District 
Judge, 
Commercial 
Court-06

Sh. Dinesh Bhatt , 
DJ (Commercial 
Court)-01

Sh. Gurdeep 
Singh, DJ 
(Commercial 
Court)-02

CS/COMM/
62/2021

SHAHID KHAN 
VS ASHAD RAZA

ZAINUL 
ABIDDEN



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

8 West

23.10.2018 04.10.2021

19.10.2020 04.10.2021

13.03.2020 28.10.2021

V.K. PURI 04.12.2019 26.10.2021

Sh. Gurdeep 
Singh, DJ 
(Commercial 
Court)-02

CS/COMM/
4/2018

SBI VS KRISHNA 
DEVI

SUNIL 
SEHRAWA
T

CS/COMM/
416/2020

ABHISHEK 
GUPTA VS 
SANGEETA 
MAHAJAN

ANJUM 
KUMAR

CS/COMM/
146/2020

SINGH-
SIGNAGES AND 
ADVERTISING 
VS SIMRAN 
GRAPHICS AND 
ORS

G.S. 
BAGGA 
AND 
RANJAN 
KUMAR

CS/COMM/
577/2019

RAHUL KAPUR 
VS MANOJ 
GUPTA



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

9 NIL

10 NIL

11

03-09-2020 01-10-2021

03-02-2021 01-10-2021

SH. SANJEEV 
JAIN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

NEW 
DELHI

SH. SANJIV JAIN, 
LD. DISTRICT 
JUDGE (COMM.)-
03

NEW 
DELHI

CS 
(COMM.)/3
84/2020

M/S OIL AND 
NATURAL GAS 
CORPORATION 
LTD. Vs. OM 
PRAKASH

Medha 
Tandon

COUNTER 
CLAIM/4/2
021

OM PRAKASH  
AND ANR. Vs. 
M/S OIL AND 
NATURAL GAS 
CORPORATION 
LTD.

Sonam 
Sharma



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

12 SOUTH

01.07.2019 05.10.2021

27.08.2020 05.10.2021

22.01.2021 05.10.2021

09.10.2020 06.10.2021

SH. PREM KUMAR 
BHARTWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01 CS (COMM) 

112/19

CANARA BANK 
Vs. CHANDER 
PAL SINGH

Sh. SK Jha

CS (COMM) 
229/20

FALCON 
AVIATION 
ACADEMY Vs. 
M/S UNITED 
INDIA 
INSURANCE CO. 
LTD

Ms Vineeta

CS (COMM) 
50/21

MARKET 
NINETY NINE 
PVT. LTD. Vs. 
999 MARKET 
PVT.LTD.

Ms 
Riddhma

CS (COMM) 
287/20

PUNJAB 
NATIONAL 
BANK Vs. 
MUKESH 
KUMAR AND 
ANR.

Sh. Vinay 
Bhushan



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

12 SOUTH

24.02.202 07.10.2021

08.01.2021 21.10.2021

08.02.2021 22.10.2021

12.09.2018 22.10.2021

SH. PREM KUMAR 
BHARTWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS (COMM) 
95/21

M/S RAJANI 
PRODUCTS Vs. 
KUNAL 
CHANDANI

Sh. Arpit 
Singh,

CS (COMM) 
30/21

M/S VANDANA S 
INC THROUGH 
ITS 
PROPRIETOR 
Vs. M/S AMAYA 
CLOTHING 
THROUGH ITS 
PROPRIETOR 
MRS. NEENA 
SOOD

Sh. H.S. 
Chauhan

CS (COMM) 
96/21

M/S DOCTOR 
WINDOWN PVT. 
LTD. AND ORS. 
Vs. M/S I.G.

Sh. 
Tarunjeet 
Singh

CS (COMM) 
294/19

AVS PLASTICS 
PVT. LTD. Vs. 
VIVA PACK PVT. 
LTD. AND ORS.

Ms. Vibha 
Sharma



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

12 SOUTH

29.11.2019 23.10.2021

05.12.2019 23.10.2021

17.11.2020 23.10.2021

11.01.2021 23.10.2021

SH. PREM KUMAR 
BHARTWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS (COMM) 
387/19

PUNJAB AND 
SIND BANK Vs. 
SANJAY KUMAR 
MEHTA

Ms. 
Shivani 
Thakur,

CS (COMM) 
391/19

RAKESH 
BAKSHI Vs. 
MANOJ KUMAR

CS (COMM) 
348/20

PRADEEP 
KUMAR SINGH 
Vs. ASHNA 
MONGA ALIAS 
AISHA

Ms. Yapa 
Ebiya

CS (COMM) 
36/21

LOREAL SA Vs. 
ASHOK KUMAR

Sh. 
Somnath 
De



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

12 SOUTH

28.08.2019 25.10.2021

17.08.2020 26.10.2021

24.09.2020 26.10.2021

03.02.2021 11.10.2021

SH. PREM KUMAR 
BHARTWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS (COMM) 
267/19

M/S JAGRAN 
PRAKASHAN 
LTD. Vs. M/S 
KRISHI JAGRAN 
AND ANS.

Sh. 
Jeevesh 
Mehta

CS (COMM) 
225/20

LOREAL SA Vs. 
CCIGMAA 
LIFESTYLES 
PVT LTD

Sh. Arpit 
Singh

CS (COMM) 
308/20

QUEENS ROAD 
SERVICE 
STATION Vs. 
VTS SERVICES

Ms. Shweta 
Pandey

CS (COMM) 
72/21

M/S VORTEX 
FACILITIES 
MANAGEMENT 
PVT. LTD. Vs. 
SANJIV UPPAL 
AND ANR.

Sh. Aditya 
Sharma



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

12 SOUTH

23.10.2018 18.10.2021

20.07.2020 18.10.2021

17.11.2020 29.10.2021

03.04.2019 30.10.2021

SH. PREM KUMAR 
BHARTWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS (COMM) 
153/19

SHARIKA 
QADEER Vs. 
M/S SAROJ 
INTERNATIONA
L LEATHERS 
PVT. LTD.

Sh. Ishwar 
Kr. Sharma

CS (COMM) 
184/20

BLACK 
DIAMOND 
MOTORS PVT. 
LTD Vs. BLACK 
DIAMONDTRAC
K PARTS PVT. 
LTD.

Sh. Nitin 
Nayyar

CS 
(COMM)34
9/20

MD SAKIR Vs. 
MS. PRACHI 
SINGH PROP. 
OF M/S. 
PRACHIFASHIO
N HOUSE

Md. 
Sakhawat 
Reza

CS DJ 
215/19

M/S AADHAR 
INTERIORS Vs. 
GYAN PRAKASH 
SAGAR

Sh. 
Pardeep 
Kumar



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

12 SOUTH

23.11.2020 30.10.2021

13 SOUTH

18.12.2020 04.10.2021

16.12.2020 05.10.2021

SH. PREM KUMAR 
BHARTWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS (COMM) 
356/20

M/S JBM 
CONSTRUCTION 
CO. Vs. SOUTH 
DELHI  
MUNICIPAL 
CORPORATION

Sh. 
Shubhank 
Choudhary

SH. VINAY 
KUMAR KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM) 
406/20

M/S. CHOPRA 
EMBROIDERY 
MILLS VS M/S. 
P.C. GLOBAL 
MERCHANDISI
NG PVT. LTD. 
AND ORS

MANISH 
VERMA

CS (COMM) 
396/20

LAKHVINDER 
KAUR VS 
SANGEET 
BHASIN AND 
ANR.

PRASHAN
T SINGH



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

13 SOUTH

20.08.2018 05.10.2021

08.06.2020 06.10.2021

30.04.2019 07.10.2021

SH. VINAY 
KUMAR KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM) 
93/20

SOUTH DELHI 
MUNICIPAL 
CORPORATION 
VS M/S. 
HONSHU 
BUIDCON PVT. 
LTD.

ANIL 
SHARMA

CS (COMM) 
169/20

RSPL LTD. VS 
RASPL 
INDUSTRIES 
PRIVATE 
LIMITED

S.K. 
BANSAL

CS (COMM) 
59/19

CANARA BANK 
Vs.  Rukhshar 
Ahmed

K.N. 
Pandey



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

13 SOUTH

25.10.2019 09.10.2021

18.03.2020 12.10.2021

14.08.2020 18.10.2021

SH. VINAY 
KUMAR KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM) 
345/19

AMBIKA TUBES 
PVT. LTD. VS 
MATRIX 
GLOBAL PVT. 
LTD. AND ORS.

MANU 
SETH

CS (COMM) 
165/20

MOHIT 
VARSHNEY 
VS.V.K. HOMES 
SOLUTIONS 
PVT. LTD.

S.K. 
BANSAL

CS(COMM)
/221/20

COMPASS 
(GROUP) INDIA 
SUPPORT 
SERVICES PVT 
LTD VS.  SHRI 
KERAN 
PERSHAD

PAWAN 
KUMAR 
MITTAL



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

13 SOUTH

21.11.2019 27.10.2021

30.10.2018 30.10.2021

14 NIL

SH. VINAY 
KUMAR KHANNA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)
/368/19

OK PLAY INDIA 
LTD VS. 
HANCZHOU 
NARADA SALES 
CO. LTD AND 
ORS.

ADITYA 
MITTAL

CS(COMM)
/196/19

Future Metals Pvt 
Ltd Vs. Sembcorp 
Green Infra Ltd 
and Ors.

Keshav V. 
Hegde

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET 
COURT

SOUTH-
EAST



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

15 NIL

16 EAST NIL

17 North-East

NIL

18

NIL

VACANT COURT 
OF MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-
02), SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

SH. SANJAY 
SHARMA-I

MS. SARITA 
BIRBAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

MS. NIVEDITA 
ANIL SHARMA

Shahdara



Court District Case No. AdvocateSr.
No.

Petitioner 
Name VS 
Respondent 
Name

Date of 
Registration

Date of Case 
Management 
Hearing

19

NIL

20 North-West

NIL

21 North

NIL

22

NIL

MS. SUKHVINDER 
KAUR

Shahdara

Sh. Vinod Kumar,
Ld. DJ (C.C.)

 MS. BARKHA
GUPTA, DJ(COMM)

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

SOUTH 
WEST


	Form-5

